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I;IEAMANI RO UTRAY) : (a) No.
ir.

(b) Does ot arise.

of _LPG  comections
m!es and pe‘tirol punip’ ﬂealer
ships

657. DR. MOHD. HASHIM Ki-
DWAL: Willthe Minister of PETRQ-
LEUM AND CHEMICALS be plea-
sed to stat.:

(2) what is the number of LP
gas connections sanctioned for do-
mestic use during the last five years
Statewise;

(b) what is the number of gis
agencies allotted to *hs Muslims and
to those belonging to the Scheouled
Castes during the above period State-
wise ; and

(c) what is tke number of petrol
pump dealerships allotted Statewise
during the above period alomgwith
the percentage of dealerships allot-
ted to the Muslims and to those
belonging to Schedul:d Caste com-
mnity ?

THE MINISTER OF PETRQ-
LEUM AND CHEMICALS (SHRI
M. S. GURUPADASWAMY) : (a)
The information s being collect=d

-and will be laid on the table of the
House.

(b) and (c) There is no separate
reservation for muslims in the award
of dealership/distributorship, and as
such no separate statistics on therh
are maintained. As regards the num-
bes of gas agencies and petrol pump
dealerships allotted Statewise and to
the Scheduled Castcs, the informa-

‘tion is bzing collected and will be
Iaid on the table of the House.

i.d.i.,i‘i.‘ Tae l 12,4'_('
Siké “of kidsey

658. SHRT ASHOK N&TH VE-
RMA: Will the Mitister of HEA-,
LTH AND FAMILY WELFARE
be pleased to state: .

(a) whether Governmént havef

taken mnote of sale of kiduey:in-
most of the Metropolitan cities m
the country;

(b) whether the opinion expres-
sed by the Indian Medical Associa-
tion, Medical Council of India and
}he Maha;.‘ra.sallltra tl_wl:dlcal Couml:g;n

avayr of sale o idney has n
conw;?rdmd by Governmen? nt; and

(c) if not, whéther Goveriiment

propose to brmg a legislation to’

prevent the sale of kidney in the
country ?

THE MINISTERDF HEALTH
AND FAMILY WELFARE (SHRI
NILAMANI RO UTRAY) : (a) Yes,
the Government have come across
reports alleging "trading of . human
_orgens includiag kidneys.

(b) No such opinion in fayour
of sale of kidney has been expresscd
by Indian M=dical Association, Me-
dical Council of India or Maharash-
tra Medical Council.

(c) Yes, with a view to prevent
the sale of kidney and other human
organs in the country, the Govern-
ment is actively considering the
enactment of a comprehensive legis-
lation which will be  applicable
throughout the country. The pro-
posed legislation purports to re-
gulate the use of human tissues and
organs, including kidneys and their
donation for therapeutic parpose. It
is expected that as a result of such a
legislation, there will be a greater
availability of lmman organs through
voluntary donors.



